o | In The Central Administrative Tribunal
o Calcutta Bench

(05 842 of 1997

Present 3 Hon'ble Mre BoP. Singh, Adninistrative Membar

an ble Mrs Mels Chauhan, Judi01al Member

Tapan Kumar Déb Adh ikary & Anr.
- Versug =

1) Unjon of India, services through the General
Manager, S+£. Rly., Calcutta. -

2) Chief Personnel OFficer, SeEeRly., Calcutta.
. 3) Chief Electe Engineer, SeE«Rly., Calcutta.

4) Sr. DEE/TRY/S.E. MYy., Tikiapera, Hourdh.

5) Sr. DEE/ TRD, S.E;Rly.,'Chakradhérpur.

6) Divl. Rly.ﬁanager, SeEeR1ly., Kharagpur..

7) Sh. BeKeDutta, Sr. O/fan under OEE( TRS),
Tikiapara, Howrah.

e, Reépondsnts

For the Applicants 3 fir. BeCo Sinha, Counsel

fFor ths Respondents § «Mr.P. Chatterjess, Counssl

Heard on § 12=02~2002 . g Date of Orpder.: 12412-2002
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BoPo SINGH AY
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In this G.A¢ the apblicant has praysd for the following

reliefs s

t

1) to set aside and gquash the impugned letter dated
24-6-97 (Annexure-ﬂ/1) and impugned seniority list
(Apnaxure-A/2);

2) to direct the respondants to  prepare the integrated ~—
'inter-ge' seniority list of both general catagory
and SC/ ST cétegory candidates in the fesder frades
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2. The fact of the case as stated by the Ld. Counsel for the
applicant-is that there were seven vacancia& 6F‘Hoad Oraftsman

in the scale of pay of k.1600-2660/~ for uhich seven candldates
were Found eligible for the said posts. The ld. oounsel for the

applicants submits that out of seven candidates in the list, naﬁaly,

Shri Premlal Singh(ST) was ineligible as he uas Assistant Braf tsman

uhepeas only Oraftsmen were eligible to be considered for the po st
of Head Orafteman. The 1d. counsel further submits that as soon -
ss this Fact cane to the mtigs of the respondent asthorities, they
cancclled the candidature of Shri Premlel Singh and issusd direc-
tion vide Annaxure -R/1 dated 4=7-1997.

3. The applicants in this case are also Assistant Orzftsmen

who are not eligible for promotion to the post of Head Oraftsman

~as the feader cadre for promotibn to the post of Heed Oraftsman is

Draftsman. Therefore, m case has been made out by the applicants
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be The ld. counsel for the applicants also gubmits that dn

——

view of cancellatiun of the candidature of Svrdi Premlal S1ngh,
Assistant Oraftsman from the list of Annoxure-A/1, he hds no'

gr;eVance in this czse.

5. Sinca no grievance remains after the above action, the

application is dispossed of as being rot-pressed and itiié dismissed

accordinglye
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